141  Written Answers

THE MINISTER OF STATE IN THE
DEPARTMENT OF YOUTH AFFAIRS
AND SPORTS IN THE MINISTRY OF
HUMAN RESOURCE DEVELOP-
MENT (SHRI R. DHANUSHKODI
ATHITHAN): (a) The Central Govern-
ment had sanctioned Rs. 8.00 crore for
crcation of sports infrastructure and
Rs. 1.50 crore for laying of synthetic
surface/track in connection with the hold-
ing of 4th National Games in Karnataka.

(i) Main Stadium
(ii) Hockey Stadium
(iii) Velodrome

(iv) Indoor Stadium

(v) Swimming Pool
(vi) Other minor items.
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(b) Rs. 30.41 crore was released to the
manipur Government for holding of Sth
National Games at Imphal by the Central
Government.

. (¢) The present progress rcport of
sport infrastructures for the said games in
manipur is as under:

—Finishing stage.

—Nearing completion.

—Casting of track started.

—Gallery Casting half completed.
Roofing to be completed by January,
1998.

—Foundation work including piling over
and casting to be completed by Nomvber,
1997.

—Nearing completion.
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Import of Gas

1178. DR. Y. LAKSHMI PRASAD:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether there is any proposal to
import gas from Bangladesh; and

(b) if so, the details thercof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI T.R. BAALU):
(a) and (b) GAIL has signed a “Princip-
les of Agreement” with Brown & Root
International Inc., USA during March,
1996. The objective of the agreement is
to examine techno-economics of having a
gas pipeline from Myanmar and other
countries “in the region to carry gas to
India. As per the agreement M/s Brown
& Root International Inc., USA would
be responsible to secure the gas volumes
from the resource owners in Myanmar
and other countries in the region and



